(a) whether Government iz awars of illegal immigration being done by Protectar of

Emigrants (PoE) offices in various parts of cauntry with the nexus of PCE officials and travel agents;
() whether Gavernment has received any complaints against such irregularities; and
(c)  if so, the action taken againet these officials and travel agents?

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAV): (@) to (o)
Complaints are received from time to time alleging instances of illegal emigration by certain
unscrupulous Recruiting Agents in collusion with some officials of the offices of Protectars of
Emigrants. In such cases, approprigte disciplinary action ig taken against such erring officials
Similarly, action under the pravisions of the Emigration Act & Rules, s taken against the Registered
Recruiting Agents. In the cases of Unregistered Agents, invalved in sending workers abroad, FIRs

are filed with the police autharities concerned.
WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Chairpsrson of NAC
3685. SHRI NANDI YELLAIAH: Will the PRIME MINISTER be pleased to state:

(a) whether National Advisory Council (NAGC) is going to be formed with Ms. Sonia Gandhi

as its Chairperson;

(b if so, whether Government would consider conferring the rark of a Cabinet Minister to

the Chalrperson; and
{c) if not, the detailed reasone therefor?

THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN):
(a) The Government constituted the National Advisary Councll (NAC), on 03.06.2004, which
however ceased ta exist with effect from 31.03.2008. The Government has since congtituted the NAC

again on 29.03.2010 with Smt. Sonia Gandhi as its Chairperson.
() The Chairperson, NAC holds the rank and status of a Union Cabinet Minister.
(c) Doesnot arise.
Radiation lekage in Mayapuri

3686. SHRI DL RAJA:
SHRIR.C. SINGH:
SHRI T.K. BANGARAJAN:
Will the PRIME MINISTER be pleased to state:
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